
NATIOI{AL COMPAIIY LAW TRTBUNAL
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH. R. VARDHARA'AN
HON'BlE I,IEMBER (J)

c. P. NO.64(ND)15

SH, M.K. HANJURA
}ION'BLE MEMAER (J)

ATTENDANCE.CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONALCOMPANYIAWTRIBUNALON 2A.09.2016

NAME OFTHE COMPANY: lvl/s. Sh. Anurag Khandelwal V/s. lYls. Wood BLrrn hpax h4.

SECTION oF THE COMPANTES ACT:397l39a

S.NO NAME DESIGNATION REPRESENTATION SIGNATURE

) furnt 7N/7 Drtrthrt pt\ft/D.ti r., fu^-fr-^t

AISEB

Learned coune for the parties are present leamed coun5el for lhe pet oner see6 ano E

srven 1 weeks t m. as bn .hance to complv with the terft of the order dated 10 03 2016 or rh s

s dt- sc//-
Manarai Krishd Fdi-ua)

Member (ludicial)


